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eFiling User Manual

1. General Information

T

Introduction

eFiling service is specially designed for advocates and litigants to provide
convenienceof working from home reduce delays and minimize physical presence
of the parties in the court. The facility allows useffite a case onlinanduploadall

the case documents from home. The system also featurgigming facilityand oath
recording using isystem camer#o ensure aulentication of the document.

Audience

The documentis intended for Advocateslitigants Partyin-person Litigant
Government Pleaders and Advocate Clemk® need to frequently file cases and
upload documents.

Purpose of the document

The purpose of the document is tamiliarizethe different userswith the services
available for them through eFiling 3.0.

Objectives of the document

The main objectives of the document are to enable the user to:
Register with eFiling system

File New Cases

Complete vakalat procedure
Upload Pleadings for cases
Esign pleading for authentication
Record oath for pleadings

File A

Online payments for court

Add or revoke partners

Manage exclusivportfolio

= =4 =4 4 4 4 -5 45 2 -9
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Quick Reference

Sr | Task Ref. Procedure in Short
No. Section
1 Registration 2.2 Login scree®y, New User link
2 Update Profile 3.1, Profile Menw Update Profile
3.2/3.3
3 Change Password 3.1 Profile Menw Update Profilé
Change Password
4 View my Cases 6.72 Dashboardd My Cases
OR
PortfolioMenuA My Cases
5 Import / Export cases from /to | 6.7.3 PortfolioMenuA Import Cases/
mobile app 6.7.4 Export Cases
6 Manage CourCalendar 6.7.6 PortfolioMenu A Planner
7 Search Casdall) 6.7.1 PortfolioMenu A Search Cases
8 Add individual case to portfolio| 6.7.1 PortfolioMenu A Search Casés
(My Cases) (search the case) Case Number
link A Add Case button
9 Addor Revoke Partners 6.1.1/ Main MenuA My PartnersA Add
6.1.3 Partner/Revoke Partner
(for advocates)
10 | Enter Case Information 6.2.1 Main MenuA Case Filing, New
Case Filing
11 | Pay Fees (for cases) 65.1 Main MenuA ePayments
A ePayments
12 | Court FedPayment 6.6.1 Main MenuA ApplicationsA
Interlocutory application Filing,
Pay Fees
13 | Add balance t€Court FeaVNallet | 6.5.2 Main MenuA ePaymentd& Court
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FeeWallet
14 | Upload Case Documents 6.4.2 Main MenuA Pleading8, Pleadings
A Pleadings Upload tab
15 | View uploaded documest 42.1 Dashboard? Draft Pleadings
status
16 | SubmitPleadingo court 4.2.1 Dashboard Draft Pleadingh

Submit

Table: Procedursvise Reference
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2. Getting Started
2.1 Accessingthe system

Visithttps://filing.ecourts.gov.info access the eFiling system.

Registered users can log in into the systemulingusername(bar code/ email/
mobile numbef unique code given at the time of registratioapd passwad. If you

are not a registered user, follow the procedure for registration explained in the next

section.
T - Loy
eFiling Services
HOME  ABOUT  FEATURES  VIDEO TUTORIALS  FAQ  MANUALS  CONTACT
Electronic filing of cases in the court

Administer the oath by online video recording

Sign In

About e-Filing
Select Stat i A i ¥ S
= e-Filing system is a complete end to end solution developed for online filing
Select State of plaints, written statements, replies and various applications related to
@ Advocate O Litigant O Govt. Pleader O Clerk cases. Both Civil and Criminal cases can be filed before any High Court or @ °
District Court of the country. It is designed in Bilingual (English and local l ! !
Username (Usemame is not case sensitive) . ¥ o == 9
language) to reach wider group covering advocates/litigants. et
Pa A (Pirsweord s cosé sensicid e-Filing system provides several benefits; ‘

» Save time, money, travel of advocates and clients
* Obviate the need to physically visit the court [;
@@ » Reduce the need of meetings between clients and advocates
New User ? Register here « Automatic digitization of case records N
Forgot Password « Positive impact on environment by reducing paper footprint @

Fig: Logn Menu

2.2 Registering new users

 Click2 y (IN&WSUseP? Register he@e £ A y | -irk s¢reei. KASregisteatibn
form will be displayed.

Login to e-Filing

Select State

Select State 4
@ Advocate () Litigant
Username

Bar Code/Email/Mobile/Unique Code
Password

Enter Password

I New User ? Register here I

Forgot Password

Fig: New User link
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Note: Government Pleaders do not need to register. They can directly log into the system.

For Advocates
Fill in the following details in the registration form

1 Selecthe Statein which the advocate is registered with the bar council.

1 Bar Registration Details When you enter theBar Registrationnumber, click
Verify. The system will verify the bar registration number with bar council data
and fetchthe contact details A message is displayed at the top of the screen
informing whether he verification was successful or not. Verify tfetched
contact details and chang# required.

Even if mobile number changed or user is not verified, he carresgibter with
the eFiling systemTheuserwill be verified by the bar council later.

9 Practice Place Details
1 Contact Details
1 Password
f Once all details are filled in, clicRenerate OTPWYh ¢t &Sy d G2 @& 2daz
YydzYo SN Y Saal 3ier the ®TRiRdeidedJonydus Rotilardl click
Verify OTRW! & SNJ NB I A & (i SieR&ye &ildappeadleng Witzfydurd Q
unique code
eFiling Services R
Online Application for case filing HOME - CONTACT
Registration Form
I ® Advocate O Litigan
*BarRegn.No. | ciate code Bar Code Bar Yea *Advocate Name | qter Advocate Name
Gender @ Male O Female Date of Birth Date of Birth n
* Mobile Number (+91) Enter Mobile Number * Email Enter Emai
Mobile Number = Enter OTP Erer O7P

=
Fig: Register New UserAdvocate

For Litigants:

Fill in the following details in the registration form

1 Personal Detailg Select state where the case needs to be filed. If the party is an
organizationfill in the organization details also.
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Online Application for case filing

Personal Details
* State _- Select State . * Litigant Name
Organisation Details
Gender  ® Male ) Female () Other Date of Birth er Date of B
® District Court () High Court * State
District 1
Contact Details
* Mobile Number (+91) Enter M nber * Email
* Password Ente \ * Confirm Password
Mobile Number (] Get OTP * Enter OTP e F [ verify OTP

ForClerk
Fill in the following details in the registration form

T

=

Place of Litigation

Contact Details

Password

Once all details are filled in, cliGenerate OTP Wh¢t aSyd G2 @& 2 dz
message is displayed. Enter the OTP received on your mobile an¥elitk OTP

W! 3 SNJ NB3IA Al nsSage willdgipenSadorngfwithi ybu uRique code.

Registration Form

Advocate @ Litigant

Fig: Register New UselLitigant

Personal Detailg Select stateand enter other personal details such as name, DoB
etc.

Contact Details

Password

Once all details are filled in, cli@enerate OTP Wh ¢t aSyd G2 &2 dz)
message is displayed. Enter the OTP received on your mobile an¥elitk OTP
W' a S NINBRI A 3D B&SsageTwidkbppaarcalong with your unique code.

NJ

NJ
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eFiling Services
HOME  CONTACT
Online Application for case filing

Registration Form

©

O Advocate O Litigant ® Clerk

Personal Details

* State Maharashtra * Clerk Name Arvind
Gender @ Male O Female O Other Date of Birth 02-01-1991 3
* Mobile Number (+91) 9854444444 * Email arvind@gmail.com
Choose Password
* Password ssssssens * Confirm Password sesssssee

Mobile Number  sasass, 2YVVN [ Get OTP YEnterOTP | 40000

Fig: Register New UselClerk

o

You have successiully registered
Your unique registration code is AMH20200000213
You can login using Bar Registration Number, Mobile Number, eMail 1D or Unique Code.

Fig: User Registration Success Message

2.3 Forgot Password

If your password is lost or forgotterlick on theéForgot Passwoi@ink on the log in
screen.

1 SelectStateand whetherAdvocateor Litigant
1 Enter Mobile Noor Email and clicend OTP
1 Enter the OTP andickVerify OTR
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1 On OTP verification, user will receive one time password on the mobile and
email. Use this passwotd log-in into the system and then set a new password
from profile page.

o

FORGOT PASSWORD
State

Maharashtra

® Advocate O Litigant

Mobile Number

9766939971

Enter Email

Enter Email

Fig: Forgot Password

/

Your p: is reset and new p is sent to your regi mobile number and
eMail.

Fig System message notifying password sent for logging in
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3. Profile Menu

New users will land in profile page directly. Email/Mobile verification and user
verification is necessary to access the system.

Profile Forms Some of the forms such as profile details, verify email/mobile are
common for all the users. However, other forms may differ depending on the services
available List of forms for different ugs is given below

1 Profile detailsg Includes personal informationthe form is available to all the users.
LitigansY' I @ 2 LJ0 -iFISNNB2Y QI E@KNR dzZAK GKA A FT2NXY O

1 Verify email/ Mobileg compulsory fornfor all users for accessing the services

1 Update pactice locationg; Only for Advocates allows advocates to enter practice
locations.

1 Approve Clerkg Only for advocatesenables approval/rejection of the service
requests from clerks.

1 Upload documents/ Record OatfOnly for Advocates whose bar counaification
is pending and for partin-person litigants.

1 Join Advocate Only for Clerk

Note: User cannot access any other menuetithail verification is successful ander
(advocate and litigant user type) is verified.

3.1 Profile Forms for Advocates

3.1.1 Profile Details

1 Bar Registration Detailappear automatically.

1 Enter theContact Detailssuch as Address, Pin Code, State/ UT, District, Landline
No. with STD code, and Advocate Name and Address in Local Language.

1 ClickSubmit

1 The messagWser Profile Chages has been updated Successfli/displayed.
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eFiling Services

@

[/
%

Namrata Mohan Patil
& npatil@yahoo.coin
[s0a7503310

1 Upload Profile Picture

(v Verified by Bar Council )

)“‘ Gender (O Male @ Female O Other Date of Birth [ I—

ePayments = Applications ~  Portfolio ~
& Profile Details I Update Practice Locations. & Verify Mobile/Email Q

Bar Registration Detail

* Bar Registration Number MAH 2030 2000 * Name of Advocate Namrata Mohan Patil

Full Name Advocate Name

ACcinas 501/318, ASHRWAD BLDGNO 2. NM = State / UT MAHARASHTRA v
JOSHI MARG, BYCULLA, MUMBAI 400
District JALGAON
Pin Code 425001 Landline No. with STD Code P —
ECicEic qi i bl LE

< Submit

Fig: Profile Details Advocate

V)

User Profile changes has been updated successfully |

Fig: Profile Changes Updated Successfully

3.1.2 Update Practice Locations

This form allows user to update his practice locations.

T
T

SelectUpdate Practice Locatiornsb.
EnterHigh Court Detailby selecting High Court and Bench from drop down list.
Enter District Court Detailsby selecting State and District from the drop down

list.
Note: The state of the Bar Council, with which the advocate is registered, cannot

be removed fron the Statelist.
Click onSubmitbutton.
The messag®Wser Practice Locations Updated Successfidiyglisplayed.

10
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eFiling Services

Namrata Mohan Patil Sinta
i npatil@yahoo.co.in

[ 8087503310

1 Upload Profile Picture <A Submit

(' Venified by Bar councit )

2o Profile Details I Update Practice Locations (AU E R o] O

High Court Calcutta High Court X | | High Court of Bombay X

Bench Cireuit Bench At Jalpaiguri X | | Appellate Side Bombay X

Karnataka ¥ | Madhya Pradesh ¥ || Maharashtra

District Aurangabad %

3.1.3

Fig: Update Practice Location

o

User Practice Locations updated successfully |

Fig: User Practice Locations Updated Successfully

Verify Mobile Number/ Email
This fom allows user taverify their mobile number and Email address in the profile.

Note: Initially Verify Mobile/Email tab is highlighted in Red. After verification, the
red highlight gets removed.

1 SelectVerify Mobile Number/ Emaitab.

-LF I 02y GO0 RSGFAfT Aa LIS Gkod dppdas S

in front of it. Edit button allows user to change the provided contact detail.

-LT GKS O2y 4k Ol Aa y2i fiehdS AGTR $eRfEatioWb 2 (

appearsn front of the contact.
1 Verifythe contact detail:

0 Click on theGetOTPo dzliGi2y ® Whe¢t aSyd G2 wSYl

displayed.
o Enterthe OTP andlickVerify OTR

11
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0 After successful verification, message will be display®TP Verified
Successfull@

o Click onSubmitbutton.

o0 The messageéPataupdated Successfullys displayed and the red highlight
of the tab is removed.

1 Editthe verified contact detail (it needs to be changgd

o Edit theMobile numberor Emailby clicking orEditbutton.

0 Click m GetOTPand then enter the OTP anerify.

0 After successful verification, message will be display@®iTP Verified
SuccessflyQ ©

Ve P A ons ~
(©)
20 Profile Detalls I Update Practice Locations & Verity Mobile/Emall
‘ Verity Mobile No. / Emall

Mobile No. 9665865700 # Edit €55

Emall  vsinha88@gmall.com m{} [Not Veriied

SINHA VIKASH
EnterOTP  Enter OTF

 vsinhag8@gmall.com

(09665865700 m O Reset

 Verified by Bar Council

Fig: Verify Mobile/ Email Screépefore verification)

eFiling Services _ "
My Partners ~  Case Filing Vakalat Pleadin ePayments Applications = Portfolio =

- | vakalat = as ~ | ePayments = | Appl
&0 Profile Details T Update Practice Locations & Verify Mobile/Email

‘ ) Verify Mobile Number / Email
 oritiod

Mobile Number 8087503310 [ GetOTP

%

Y [y p— o
< /X

[ GetotP ==

Email npatil@yahoo.co.in
Namrata Mohan Patil e ..... I () Verify OTP
i npatil@yahoo.co.in
008087503310
) Upload Profile Picture
P Change Password

 Verified by Bar Council )

Fig: OTP verification for Email address

12
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o

OTP verifled successfully

Fig: EmaiVerification Successful

o

Data updated successfully

Fig: User Changes Succesgfupdated

E— . 7
A ~  Pleadings ~ o~

&6 Profile Detalls I Update Practice Locations & Verify Mobile/Email O
' Verify Mobile Number / Email

/J A ‘ Email npatil@yzhoa.co.in m  veritied |

Submit
Namrata Mohan Patil m

i npatil@yshoo.coin

08087503310

) Upload Profile Picture
# Change Password

(+ Verified by Bar Councit )

Fig: Mobile and Email Verified (Red highlight removed)

13
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eFiling Services " ‘? Q r‘? e.

@

N 7 .Mnmlh\ ﬁ)wmumtm\ 23

akalat gs ~ | ePayments ~ Ap|
&5 Profile Details I Update Practice Locations ¥ Verify Mobile/Email O

Verify Mobile Number / Email

' Mobile Number 8087503310 @ [ Verificd ]
,| ’)"‘ EnterOTP  eeee J
Email npatil@yahoo.co.in # Edit =
Namrata Mohan Patil
...
i npatil@yahoo.co.in
[ aos7s03310

(¥ Verified by Bar Council )

Fig: Edit Mobile Number

o

OTP verified successfully

Fig: Edit Mobile Numbe3uccessful

3.1.4 Upload Documents

This form is used to upload and verify user doemts. The tabappears only if the
advocate is not verified by bar council during registration process or if litigant opts
to actasparty in person.

1 SelectUpload Documentgab.

1 Select thedocuments forBar Registration Certificate, Photo 1Bnd Address
Proofby clicking on browse button.

7 Click onUpload to upload the selected document©n upload, the document
appears in the verify documents list.

1 Select suitable verification option.

14
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A If you want to esign, select theeSignbutton. You will be directed to-DAC
site for esigning.Userneedsto have a virtual ID for completirtge e-signing
procedure.Virtual ID can be generated on UllagAaar) site.

A If the document is already digitally signezheck theDigitally Sigrcheckbox.

A For OTP based verification
o Click onrOTPand then onGet OTP

OTP is sent to the registered mobile number.

Verify the entered OTP.

After successful verification of O;TtRe process is completed.

(0]
0
(0]

s N Maharashtra v A XYZ K
efiing Senices | @ TN - |- O

et | 2o Pt et || vty e - O
)

. Upload Documents
Bar Regisiration Certificate Choose file Browse
- e send —
Address Proof Choose file Browse

XYZ Kumar

File should be in .pdf.. jog, jpeg. .png and file should be less than 10 MB.

 avinashkadam2009@gmail com
(17972397303

@ Upload Profile Picture
e —

# Change Password

A Yel to be verified by Bar Councll Document Name Verification Type -

Fig: Uploadocumens

efiing Senvces D T - | O

o Profile Detalls 1 Update Practice Locations & Verify Moblle/Emall X Upload Documents W4 Record Oath o

. Upload Documents
Bar Reglstration Certificate barRegCertificate.pdf Browse
Address Proof addressProof pdf Browse

XYZ Kumar

File should be in .pdf.. jpg, jpeg, .png and file should be less than 10 MB

= avinashkadam2009@gmail. com

[ 7o723097503
Verify Documents
A Yoo vortea by B Coune “m S e -

Fig: Select Document File

15
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XYZ Kumar

= avinashkadam2009@gmai.com

O ro72397503

P Change Password

_A et to be verified by Bar Council

&

Document Uploaded Successfully

Fig:Document Uploaded Successfully

©

2o Profile Details 1 Update Practice Locations & Verify Moblle/Email ‘I-Iplnad Documents B Record Oath

Bar Registration Certificate Choose file Browse
Photo ID Choose file Browse
Address Proof Choose flie Browse

e

File should be in .pdf,. jpg, jpeg, .png and file should be less than 10 MB.

Verity Documents.
Sr.No. | DocumentName Verification Type

2 Photo ID m 0 OTP Authentication o

- Address Proof & Digital Sign 0 OTP Authentication o

Fig: Verify Documents

16




eFiling User Manual

Documents. ¢« Record Oath o

&0 Profile Detalls Il Update Practice Locations ¥ Verify Mobile/Emall & upi

Upload Documents

. Bar Registration Certificate Choose file Browse
T I — =

Address Proof Choose file Browse

oa

File should be in .pdf,. jpg, jpeg, .png and file should be less than 10 MB.

XYZ Kumar

& avinashkadam2009@gmail.com

(7972397503
Verify Documents
(& Yet to be verified by Bar Council Sr. No. Document Name Verification Type

1 Bar Registration Certificate o
Moblle No. 7072397503

R o

|

Fig: OTP Authentication

Photo ID Choose file Browse

Address Proof Choose file Browse

oD

File should be in .pdf.. jpg, .jpeg, .png and file should be less than 10 MB.

XYZ Kumar

= avinashkadam2009@gmail.com

(7972397503
ify Documents.
(& Yet to be verified by Bar Councll ) Sr. No. Document Name Verification Type

1 Bar Registration Certificate (VOTP Authenticated) °

2 Photo ID

2 Address Proof °

Fig: Prepare document for eSign

17
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g_- @Q@m Sl €onc
Ministry of Electronics and Power To Empower Contrm tor Deveopment of
o e P
e

You are currently using C-DAC eSign Service and have been redirected from

c

C-DAC's o8ign Service

Aadhaar Based e-Authentication

A4 690098055463

Get Virtual ID

/1 have read and provide my consent
Yiew

@ Not Received OTP? Resend QTP

Fig: Uploaded DocumenteSign Verification

o

Profile Document Signed Successfully

Fig: Profile Document Signed Successfully

3.1.5 Record Oath

This tab allows thedvocateto record their oathwith in-system video recording
Similar to upload documents, this tab alsppears only if the advocate is not
verified by bar council during registration process or if litigant opts to act as party in
person.

1 SelectRecord Oathab.
1 Click onStart RecordingYou can now record the oath.
1 After oath recording, upload the oath lzjicking onUpload to Servebutton.

18
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:

o Profile Detalls & Verity Moblle/Email 1. Upload Documents

- Recording status: inactive

Radha

& Rakhee sudhanshu@gmail.com

[ 8087198253

s true

f God/ do solemnt

nam

1, Adv Radha Do

and documents are genuine and authent

ymishing fals

documents. | am aware |

Fg: Record Oath

Do you want to Uplaod this Oath..? Once upload it can
not be modified or reupload the oath...!

2o Profile Detalls & Verity Moblle/E Cancel OK

Radha

% Rakhee sudhanshu@gmall.com

(] 8087198283

ear in the name of God/ do solemnly affirm that the information furr

Oath recording status

19
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o

File uploaded successfully...!!

Fig: File uploaded Successfully

3.2  Profile Forms for Litigants

3.2.1 Profile Details

1 Personal Detailappear automatically.

1 Enter theContact Detailssuch as Address, Pin Codwt& UT, District, Landline
Numberwith STD code, and Advocate Name and Address in Local Language.

1 ClickSubmit

 Themessagé ! a SNJ t NEFA{ S /dKBRS TISSER K diEpayeshS T dzf €

B role.anil107@gmail.com
Address Latur State / UT JAMMU AND KASHMIR x
[ 9766939971
District
3 Upload Profile Picture
P Change Password PinCoae; Pin Code Landline No. with STD Code
A Yet to be verified by Court D) 1 wish to appear as Party in Person in my
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Fig: Profile Details Litigant

V)

User Profile changes has been updated successfully |

Fig: User Profile changes has been updated successfully

3.2.2 Verify Mobile Number/ Email

Please refer sectior8.2.3 (Profile Forms for Advocate¥erify Mobile Number/
Email)for this form. The form is same for Advocates and Litigants.

3.3 Profile Forms for Party -in-Person Litigant
A litigant may choose to be partg-person and contest the case on own.

1 In litigant profile detailsenter the details and chedkwish to appear as Party in
Person for my caseheckbox; cliclubmit (Refer section 3.3 for litigant profile
details.)

1 User Profile updated successfully message is displayed and two additional tabs
appear Upload DocumentsandRecord Oath.

1 Refer sectia 3.2.3 forvVerify Mobile/ Email.

1 Refer sections 3.2.4 and 3.2.5 fopload Documentsand Record Oathtabs
respectively.
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eFiling Services N . B = | PR

1 Place of Litigation

& Verify Mobile/Email

X, Upload Documents.

PRASHANT ASHOKRAO
WADGAWE
& prashantwadgawe@ymailcom LidgantName | poacyaNT ASHOKRAO WADGAWE
7620009648 Gender @ Male () Female () Other
] Upload Profile Picture
D e
 Verified by Court
Address N 4 CIDCO AURANGABAD
e 431009
1 wish to appear as Party in Person in my
LI ges TR vt st A

Maharashtra v I Marathi | PPuser Profile Image Jg

W4 Record Oath

Date of Birth

State / UT

District

Landline No. with STD Code

MAHARASHTRA Y
AURANGABAD

P OO0

o v s i

Fig: Party in Person Litigant Profile Forms

3.4 Profile Forms for Advocate Clerk

After logging in, the ew users will land in profile page directly.

3.4.1 Profile Details

1 Enter the personal details under the Profile Details tab.

eFiling Services

Case Filing ~ Pleadings ¥ = Applications ~ v
20 Profile Details & Verify Mobile/Email W@ Join Advocate

Personal Details

Clerk Name Clerk User

Clerk User

Gender @ Male O Female O Other

= clerk1@gmail.com

(] 9888888888 Address Address
3 Upload Profile Picture
 Change Password
Pin Code Pin Code

Date of Birth

State / UT

District

Landline No. with STD Code

09-01-1930 =

KERALA

2O 0

Select District

Other Contact Number

Fig: Profile Details tab

3.4.2 Verify Mobile/Email

This form allows user to verify their mobile number and Email address in the profile.

Note: Initially Verify Mobile/Email tab is highlighted in Red. After verification, the red highlight gets

removed.
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1 SelectVerify Mobile Number/ Emaitab.
LT | O2ydl O RSGFAT A& LIEStGutehdzppeads indrSnNGf & BitS R >\
button allows user to change the provided contact detalil.

LF GKS O2yidl O Aa y20i OSNATASRI Wb2i OSNATASR
contact.

1 Verifythe contact detail:

0 ClickontheGetOTR dzi 12y ® Whet 288y & Yy26QSYISABKHES Aa R
o Enter the OTP and clislerify OTP

o ! FUOSNI 4dz00SaaFdzxd OSNATAMCHARZYENATEERI A&OOGIEET
o Click onSubmitbutton.

0

¢KS YSERUEBSHZIRI (i SRsdipplaie®SaaFdzAg t & Q

eFiling Servic ® o o
il g Services Case Filing ~  Pleadings ~ = Applications ~ = Portfolio ~
&0 Profile Details & Verify Mobile/Email ¥ Join Advocate O
Verify Mobile Number / Email
Mobile Number 9854444444 5
Email arvind@gmail.com U GetotP =D
Arvind
Enter OTP  ssscee { Verify oTP
= arvind@gmail.com
) Upload Profile Picture
# Change Password e
]

Fig: Verify Mobilé Emalil

3.4.3 Join Advocate
The tab enables to add advocates to whom the clerk will be assisting for data entry. Please note that the
user cannot access eFiling services till advocate approves the clerk.

1 Select the advocate name from the Search advocate lischcklsubmit. Success message will be
displayed.
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BN ..o - e + | soptcatons < | ot - RN R 1D O

Search Advocate [Type

XK KON DO XX MR X NIIDERNX &
- AUDORAEMX XD INNNN
& Refresh
XXXMERRRKKHARNBHIOCHRHO0
Arvind Show DI entries XX KUXHHX XMKXDRKXIO5
= arvind@gmail.com Search: Vibte Eobeeae - SEENCIIDT
RUXXHOOXDEHIHXKOORIR X
(] 9854444444 sr.No. Advocate Name ORI X IRIGORTIGOR Status Action °
TOORRMRIMIHIAIERANIR 36
2 WooaTon, RHOGOORORIHRKRRASK pencig (D) )
y
XODNMNIHIHRINKK 7
2 PEAESIEE0 07-04-2022 11:29:16 Pending m

Showing 1 to 2 of 2 entries

Previous1Next

Fig: Join AdvocateSearch Advocate

Fig: Join AdvocateSuccess message

1 After selecting the advocate, his/her name appears in the list below along with the approval
status.

Note: After the advocaté LILINE @#Sa GKS Of SN] X2 GKS WLISYRAYy3AQ

eFiling Services o o

20 Profile Details & Verify Mobile/Email " Join Advocate

l l Search Advocate

Clerk User
Show |10 v | entries Search
& clerk1 @gmail.com °
Sr.No. ! Advocate Name Requested On Approved/Rejected On Status Action
(] 9838838888 o
1 KANAXNKX 20-04-2022 15:38:54 Pending m
7 Upload Profile Picture '
& Change Password 2 SN0 MK IBONA 20-04-2022 15:38:54 20-04-2022 15:40:06 Approved
Showing 1 to 2 of 2 entries Previous 1 Next

Fig: Join AdvocateApproval status
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3.5

Basic Profile

User can upload/ change photo and change password from this menu. -frfeel e
andmobile numberappear automatically after verification ssiccessful.

User Verification Icon

For Advocate If Bar Registration Number and the Mobile number of the advocate is

YFGOKSR gAGK GKS o6F NJ O2dzy OAf RIGF RdzNRYy3

appears in the basic profile. If it is not matched during registration, the bar council

will verify thS  dz&a SNJ F FGSNI NBIAAGNI GA2y YR GKSY

| 2dzy OAf Qo

For litigant2 KSy | ff GKS LINRPFAES RSGIFIAfT&A 2F € AG;

08 O02dz2NIQ A02y FLIWISEFNER Ay (GKS o6Fairld LINE
Upload Picture/ Change Passward

1 Click Upload Profile Pictureto add/change the profile pictureA message
window would popup prompting to choose the picture file.

1 Choose the file. If you wish to crop the picture, clizhp and Save.

1 The user can change password of the login byiolicknChange Password

Upload/Change Profile Picture

hoose file

Fig: Upload/Change Profile Picture
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Change Password

old Password Enter Old Password

New Password Enter New Password

Confirm Password Confirm Password

ot JE

Fig:Change Password
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4. Dashboard
4.1 Opening Screen
When a verified user logs ifgllowing screer{dashboardwill appear.lt showsg

A latest status of your portfolio througtiashboard
A calendarof the current month with cases marked on respective dates
Alist2F (2RI &Qa OFasSao

User may click on any date in the calendar to view case list for the selected date.

eFiling Services =

Draft Pleadings Completed Pleadings Draft IAs Completed 1As Objections N
X X ©: [JO Y

Calendar Cases Listed Today - 09-11-2020
0 Nov ~[2020 v o
‘ =
su Mo " we ™ Fr sa
No Cases

1 2 3 4 5 6 7

8 1 1 12 3 i

1 6 17 18 19 20 2

22 23 0 24 25 26 27 28
29 0

Fig: Opening Screen

Main Menu can be used to
complete court related formal
procedures such as:

* Add /Revoke partners

* File cases
* Vakalat
*  Submit pleadings
Dashboard gives status of your * Pay Couft fees ¢ tﬂ:ﬂ:ix;::;e
portfolio cases. * FilelA language Profile Menu can
* Draft Pleadings — Number of * Manage Portfolio be used to-
pleadings pending for * Update Profile
submission. The pleading can eFiling Services z * Logout
be submitted through this
form. | | Form level Help

« Completed Pleadings —
Number of pleadings
submitted for existing cases

* Draft IAs — Applications

pending for fee payment or Calendar Cases Listed Today - 11.01-2021
authentication. o [in 2021 ~ o ~
* Completed 1As — Number of S Mo W W T B f ot
all the 1As filed for existing 3 ot Q — Help
cases with all the formalities | 4 sl e 7 s o State Selection- P * Video Tutorials
w | u| B w ou m®
con_-lple_ted. T B Enables » * FAQ
* Objections — Number of u x| = zmm ) advocate/litigants B * Manual
objections raised for different £l ' ‘ to select High
cases. Court or State (for
* My Cases — Number of cases district court)

in your portfolio; It includes
new cases as well as existing
cases.

Fig: Different Menus in eFiling System
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Note: Depending on the requirements, the menu itemsargtomisedor each user typeMenu
items for all types of users are described in detail in the following sections. User may refer to the
required menu items.

User types available

Advocate
GovernmentPleadergc DGP
Government Pleadegr AGP
Litigant

Litigantg Party-in-person
Clerk

= =4 4 4 A 2

User typewise menu is given below for reference

@ 6 0 ®© 6 o0 o

My Partners ~ = Case Filing ~  Vakalat ~ Pleadings ~ | ePayments ~ = Applications ~ | Portfolio ~

eFiling Services

O Interlocutory Application Filin
New Case Filing ‘ Use Template Ty APP! 9
. ‘ : Submitted Applications
Manage Favourite Clients ‘ Pleadings
Video Recording @

Add Partners Search Cases My Cases

Payment

Accept Partnership Assign Partners to Case
Revoke Partnership Accept Offer Court Fee Wallet
Accept Revocation Print Vakalat

My Partners Report @
Main Menu - Advocate ot || \Decteceses

Fig: Main Menu Items for Advocates

o

Case Filing ~

® Q

Pleadings ~ ePayments ~ | Applications ~ Portfolio ~

eFiling Services

New Case ang Use T;mplate w Interlocutory Application Filing )

Manage Favourite Clients Pleadings Submitted Applications

Allocate Cases Video Recording @

Allocated Cases Report + Search Cases My Cases
Payment

Court Fee Wallet

:
Main Menu - DGP Export Cases Delete Cases

Fig: Main Menu for Government PleadeBGP
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®

Pleadings ~

o O ©O

ePayments ~  Applications ~ @ Portfolio ~

eFiling Services

>

Use Template

w Interlocutory Application Filing

Submitted Applications

Pleadings

Video Recording

Search Cases My Cases

®

Payment

Court Fee Wallet

Im|

®

Export Cases Delete Cases

Main Menu - AGP

Fig: Main Menu for Government Pleade&GP

eFiling Services o o ® o (&)

Filing ¥ Vakalat ¥ Pleadings ¥+ Applications ¥ Portfolio ~

g

I Application Authentication ‘

| Case EGit \ Pleadings @ O]

Search Cases My Cases

®

Main Menu - Litigant Delete Cases

Offer to Advocate ‘

Video Recording

Fig: Main Menu for Litigant

eFiling Services o &) ® o

ase Filing ¥ Vakalat ¥ Pleadings ¥ ePayments ¥ Applications ¥ Portfolio ~

. g

Interlocutory Application Filing

g

New Case Filing Use Template

Submitted Applications

Manage Favourite Clients

Pleadings

Video Recording @ @

Search Cases My Cases

Case Edit

I Offer to Advocate Payment

Court Fee Wallet

Main Menu — PIP Litigant

Export Cases Delete Cases

Fig: Main Menu for Partin-Person Litigant
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eFiling Services o ®

o O

Case Filing ¥ Pleadings ¥ Applications ¥ Portfolio -
t * %
Y Interl :'t s Application Fili ‘ T
== Fi[mg e
Manage Favourite Clients Submitted Applications ‘ ’ S i
o ‘
Pleadings l
i

Video Recording @
Export Cases

Main Menu - Clerk

4.2

421

Fig: Main Menu for Advocate Clerk

Dashboard

5 aKo2FNR RAALX I &a O dzZNNXB )[[it includlds L’Todim”tvingQ T
buttons:

Draft Pleadings
CompletedPleadings
Draft 1As

Completed IAs
Objections

My Cases

= =4 =4 4 -4 -

Note: For Advocate clerk usaetashboardof selected advocatis visible.
Draft Pleadings

Displayshistory of all theuploadedpleadings and payment related actions takien
a case Service is also puided tofinal submit the pleading/caseto the court, if all
the formalitiesare complete.

1 Click theDraft Pleadingbutton to view the list of cases. The list displays status of
all the pleadings activitieselated to a case. Theetails include efillingiumber/
case numberCase Title, Uploaddading, Oath recording, ePaymeand Action

1 ClickView Documentbutton to view uploaded pleading.

1 ePaymentscolumn lists GRN number for all the completed payments. Select the
appropriate GRN (if applicable) fire document.

1 ClickSubmitfor submitting thecaseto the court Submission success message is
displayed along with the -&ling numberand the case is removed from the
pleadings submission list
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Note:

U The facility of final submission of the case is available only for Advocates,
Government pleaders and pasiy-person litigants. Litigants and Clerks
cannot submit the case.

U After submission, the case appears in the completed pleading tab and it is not
available for modifications or additional uploads till verification process is
completed in the court.

Draft Pleadings

Show[25 v | entries

SrNo. 1 e-Filing Number / Case Number

Arbitration Petition - C202000051 (22 eried case

Cuvil revision Application - C202000019

Arbitration Petition - C202000061 (2 eried Case

Execution petition (Darkhast) on the basis of 3
decree of Civil Court - C202000032 (I eraed Cave

Sessions Case/361/2017

First Appeal/Civil Appeal - C202000034 Appeilant 4 Select GRN

Civil suit (compensation) - C202000016 Te v . - Select GRN

Select GRN

jooo oo oanoao

Draft Pleadings x O
-

[25_]entries
E Pleading Documents
Show[50 ] entri

Search:
Aabitration Py Select GRN m
Calenda
ploaded on
o 2 Civil revi 2th is not e Select GRN m
Yash Jagtap, Dinesh Soni
su
s 1 yashJDineshSoni 05-11-2020 [ Pending |
3 Arbitration P m S | Select GRN m
8
- Shawing 110 1 of 1 entries Previous | 1 | Next
2]
4 Execution pt B ment is not 2th is not e Select GRN m
2 decree of Chitwoure — coveuvrse [ e ey v
5 Sessions Case/361/2017 ‘View Documonts Select GRN E3
3 First Appeal/Civil Appeal - 202000034 appellant m h is not Recor Select GRN ﬂm
Be o Vs
Civil suit {compensation) - C202000016 Test me L h is not Re J Select GRN
2 efit Vs
] Civil suit (compensation) - €202000001 Ranbir Plaintiff ™ t h is ot Re Select GRN m
S eru Vs

9 Commercial Suit - C202000030 [ 5 craca case St T - hd

Fig: View Uploaded Document
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Draft Pleadings

Show |25 v | entries Canerh
E Pleading Documents X
Show[50 v |entries .
1 Arbitration P\

Calenda
File Name

This is a test PDF document.

o 2 Civil ret Yash Jagtap, Dinesh Soni If you can read this, you have Adobe Acrobat Reader installed on your computer.

su
| 1 yashJDineshSoni 05-11-2020 [Pending |
3 Artitration P
]
- Showing 1101 of 1 entries 1| Nex
2
P — (o |
21 decree of Ciitcourt —eveuvouse 1 ermes tase v

5 Sessions Case/361/2017 State of Maharashtra

[ First Appeal/Civil Appeal - C202000034
' efibed Case

7 Civil suit fcompensation) - 202000016 Test Dc
5 chied Case Vs

8 Civil suit compensation) - C202000001 D
Qe

9 ‘Commercial Suit - C202000030 [ O eFited Case Sbi

Fig: ViewFile

Draft Pleadings

Show |25 v |entries

Sr.No. ! e-Filing Number / Case Number Upload Pleadings

1 Arbitration Petition - C202000051 [ Q efued Case eeta Bajaj t U . ot s Select GRN

Civil revision Application - C202000019 ash Jagtap Qatl t Recorded Select GRN

0 eftea Case |

Arbitration Petition - C202000061 [ Q efded Case ajiv ot R Select GRN

Execution petition (Darkhast) on the basis of a C nt is not a o tRe Select GRN
decree of Civil Court - C202000032 [ shied case |

Sessions Case/361/2017 t 2 sthis not Record Select GRN

First Appeal/Civil Appeal - C202000034 Appeliant123 " ot up . Select GRN

Civil suit (compensation) - C202000016 Test Documen ot uploade D RN Select GRN

Civil suit (compensation) - C202000001 anbir Plaintiff ot uploade ' Select GRN

Action
()
=
==
3
=3
B3
=
B=

Submit

Fig: Select GRN
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Fig: Submission Successful

4.2.2 Completed Pleadings

This buttonshowscount of all thesubmitted pleadings and the status.

1 Click theCompletedPleadingsutton to view the list of all the pleadings

1 The report consist of e-Filing Number, Case TitléJpload PleadingsOath
RecordingePayment detailand Status

1 Facility to view submitted documents and oath video is providelick onthe
corresponding buttons to view the same.

Note: View Statusbutton appears only after the case verification is done in the court. On
click, the status is displayed, whether vedfor rejected.

33























































































































































































































































